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Deposits of Tuagstea _d Silver 

*652. SHRI P. PENCHALLAIH: Will 
tbe Minister of STEEL AND MINBS be 
pl .. sed to state : 

(a) whether new deposits of tunlsten 
aDd lilver have been discovered recenrly , 
aDd 

(b) if so, tbe details tbereof , 

THE MINISTER OF STEEL AND 
MINES (SHRI K C. PANT): (a) and (b) 
In recent years, two new important tunlsten 
deposits in Kuhi and Khobna areas in 
NalPur district of Mabarasbtra and, Balda 
and Dewa-ka-Bera areas of Sirobi district of 
Rajastban have been discovered. Resources 
of 16367 toanes of Tunasten Trioxide in 
K.uhi-Khobna Zone-I Blocks and 438 tonnes 
of Tungsten Trioxide in Sirobi district, have 
been estimated. Anoth~r occurence of 
Tunlsten at Burugubanda area in Andbra 
Pradesh is alia being investigated. As rar as 
Silver is no independent Sliver deposit as 
lucb in the country. However, small 
quantities of Silver are recovered as by-
product from ores of Lead-Zinc. Copper and 
Gold. 

[ Tro"IIalion1 

Electricitf _. Water Fa~illties in 
U.....,aaorised Colonies 

*653. DR.. CHANDRA SHEKHAR 
TRIPATHJ : Will the Minister of URBAN 
DEVELOPMENT be pleased to atate : 

<a) wbether a decision is beiDa taken to 
provide electricity and water facilities in 
uoaatbori.ed colonies in Dolhi if so, by what 
tillw ; 

(b) wbether Government would also 
CGDIider to rcau)arise tbese co1onies : and 

(cl if so, by wlllt time end jf not, tbo 
r.s~us tber¢{or 1 

THE MINISTBR OF STATB IN THB 
MINISTRY Of URBAN DEVELOPMENT 
(SHRI DALBIR. SINGH): (a) to Cc) In 
accordancc with tbe Government ordels, 
uODuthorised colonies in Delbi covering 
resideDtial and commercial structures therein 
upto 30-'· 77 aJld 16-2-77 respectively are 
being replarised and provided witb electricity 
and water facilities. Besides it was decided 
by Delhi Administration to alluw electrifica-
tion of unauthorised colonies which came into 
existence upfo J.1.81. The DeJhi Administra-
tion bas also directed tbe MeD/DDA to 
conduct a survey of all unautbori •• d colonies 
in Delhi but no proposal for rcaularisation 
of unauthorised coloniel beyond tbe cut off 
datel of 30.6.'7' (or residential structures 
and 16.2.77 for commercial .uoctures is 
under consideration of tbe Go.,crnmeot at 
present. 

Allotment of Newsprint to Ne"s,.pen 

*6S4. SHRI VILAS MUTTEMWAR: 
Will the Minister of INFORMATION AND 
BROADCASTING be pleased to state: 

(8) the criteria followed for allotment 
of newsprint to newspapers; 

(b) whether Government haye received 
a compJaint against any of the newlpaper 
fer baving secured Goverement advertile-
ments and newsprinr b, giveD. fal .. statistics 
about their circulation; aDd 

(c) if so. tbe action taken in the matter? 

THE MINISTER OJ' STATE OF THE 
MINISTRY OF INFORMATION AND 
BROADCASTING ISHRI A.K. PANJA): 
(a) Newsprint is anotted to newspapen and 
periodical, in terms of tbe Newsprint 
Allocation Policy Vi hich was laid on tbe 
Table of the Houle on 1'.11.86. 

(b) Yel, Sir. 

(c) Action bas been takeD a. pel rules/ 
prOQOClurc. of tbc Govemmcot. 


